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options open for peaceful nuclear blast as
well ag for development of nuclear
weapons, ‘s recently stated by the Minister
of Defence; whether it 15 1 the interest
of India not to say anything against the
tests undertaken by France or China?

SHRI SWARAN SINGH: With regard
to part (a) it is a view which I have noted:
1 may not agree with it. With regard to
part (b), we have signed the test ban
treaty. Our position 1s quite clear that we
do want these countries who have not
yet done so should also sign a nuclear test
ban treaty. We are ulso of the view that
this should be exterdled now even to
underground tests because the technology
for detection 1s so perfect that ‘any other
country can detect it and therefore it
should be extended to cover underground
tests also.

SHRI SAMAR GUHA: The most
mportant part of my question related to
this, ., .

MR SPEAKER' Whatever be the most
important part, vou have put the question
and he has answered.

SHRI SAMAR GUHA You are com-
mitted on the floor of the House regard-
ing nuclear blast for peaceful purposes
and to keep the option open for develop-
ment, in future, of suclear weapons. You
are committed to the House. 1 wanted
to know whether our opposition to the
nuclear test by France and China is oppo-
sed to our commitment on the floor of
the House.

SHRI SWARAN SINGH: I am not
awate of any such commitment. I should
like to study if there is any such commut-
ment,

SHRI SAMAR GUHA: You committed
several times......

MR. SPEAKER: I am not allowmng 1t
You are exploiting the position when you
are given the chance. You asked one
question; you again pushed it further, Why
don't yon sit down now? I always commil
8 mistake when I call Mr. Samar Guha,
The Minister says that be will look mto
it. I am not allowing you. Let not the
time of the House be wasted like this.

Compemsation to Families of Workery
killed due to Gas Leakage in Naval
Dockyard, Bombay

*502. SHRI B. S. BHAURA: Will the
Minister of DEFENCE be pleased to
state:

(a) whether two workers were killed and
several injured as a result of gas leakags
recently .n the Naval Dockyand, Bombay,
and

(b) if s0, the compensation paid to the
families of the victims?

THE MINISTER OF STATE (DEF-
ENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA): (a) Yes, Sir.

(b). The local authorities have been
directed to arrange payment of compensa-
tion to the families of the deceaseg as
early as possible.
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Scheme for Training of Service Officers
in Small Scale Industry

*503 SHRI R. V. SWAMINATHAN:
SHRI M S. SIVASWAMY:

Will the Minister of
pleased to state.

DEFENCE be

(a) whether the Directorate-General of
Resettlement, Ministry of Defence has
prepared a scheme for the training ot
Seivice Officers in small scale industry
through specially talored industrial courses
in co-operation with the Small Industry
Service Institute; and

{b) if so, the man features of the pro-
posed scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI J. B.
PATNAIK): (a) Yes, Sir.

(b) It 15 aimed to impart training to
service officers who are on the eve of
retirement and to retired officers on pre-
liminary steps required to start small scale
industries, procurement of raw materials,
management of finances, marketing, indus-
trial and labour laws, book keeping and
sales tax etc. This course on Industrial
Entreprenenrship is to be conducted at five
Centres during 1973-74. Each Centre will





